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Destruction of Sailing Vessels

r Shri A. K. Gopalan:
°' \  Shri lmbichibava:

Will the Minister of Transport am*. 
Communications be pleased to state:

(a) the annual loss due to partial 
or total destruction of sailing vessels
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on the West Coast due to natural cala
mities or other accidents since 1957;

(b) how much of the loss was re
lated to cargo and how much to craft; 
and

(c )  how much of the loss was c o v e r
ed by insurance?

The Minister of Shipping in the  
Ministry of Transport and Communi
cations (Shri Raj Bahadur): (a) to
(c). The requisite information is be
ing collected and will be laid on the 
Table of the Sabha in due course.

Nagarjunasagar Project

846. Shri M. N. Swamy: Will the
Minister of Irrigation and Power be
pleased to state:

(a) why the Nagarjuna project is 
not taken by the Centre as a national
project;

(b) what is the date line before 
which the project is to be completed;

(c ) what is  the loan so far lent by  
the Centre;

(d) whether th^re is a standing de
mand on the Centre by the State 
Government for more financial help; 
and

(e) what are the Taluks and ex
tent covered by this project?

The Minister of Irrigation and 
Power (Hafiz Mohammed Ibrahim):
(a) “Irrigation” being in the State 
List (Entry 17 in List II of the 7th 
Schedule to the Constitution), all irri
gation projects are State projects and, 
after inclusion in the Five-Year 
Plans, are executed by the State Gov
ernments concerned.

(b) The project is likely to be
co ii'ipi el ed b y  the m id d le  of the 
F o u r th  Plan period.

(c )  FIs. 45 32 cro re s.

(dj No.

(e) The present sanctioned Nagar- 
junasagar Project will irrigate 20’6 
lakh acres annually in the districts
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